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Bank depiste and advances in Bihar

4269. SHRI JBHOGENDEA JHA: 
Will the Minister of FINANCE be 
pleased to state:

(a) what is the total, preferably, 
district-wise, bank deposits and ad­
vances in Bihar and the causes of 
-wide disparity; and

(b) what amount is advanced di­
rectly for productive purposes, both 
agricultural and industrial respective­
ly for medium, small, mini and cot­
tage industriecs and for trade and 
commerce?

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJARY): (a)
Districtwise data on deposits and ad­
vances (according to sanction) of oil 
scheduled commercial banks in the 
State of Bihar at the end of March 
1981 is set out in statement laid on 
the Table of the House. Placed m 
library. See No. LT-3684/82. The 
disparities in the deposits and advan­
ces of scheduled commercial banks 
reflect the disparities in economic 
development, particularly the growth 
of organised sectors of industry and 
“trade, which in turn, are attributable 
"to several factors like natural endow­
ments, availability of infrastructural 
facilities, proxitmity to markets, 
availability of local entrepreneurship 
etc.

(b) Districtwise data on sectoral 
deployment of outstanding credit of 
scheduled commercial banks in the 
State of Bihar is available for June, 
1980. This data is set out in statement
II laid on the Table of the House. 
Placed in Library. See No. LT-3684/
82.
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rised partitions in the shops were to- 
be demolished;

(b) if so, full details thereof to^ 
gether with the reasons for delay in 
the execution of demolitions; and

(c) steps taken to expendite the 
demolition thereof?

THE MINISTER OF DEFENCE 
(SHRI R. VENKATARAMAN); (a) 
Yes, Sir.

■(b) and (c). Details of the unau­
thorised constructions and unautho-

Demolition of unauthorised construc­
tion/partition of shop In Cantonment

4271. SHRI SHIV SHARAN 
VERMA:

SHRI A. U. AZMI;

Will the Minister of DEFENCE be 
pleased to state: ,

' (a) whether it is a fact that some 
of the unauthorised constructions 
over the Cantonment Board shops in 
Delhi Cantonment and the unautho-




